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(a) whether there is a proposal to d9-
con: roJ AlumInium; and 

(b) if so, the details thereof? 

THE M1NISTEA OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) and (b). 
With ~ncreasing domestic production of Alu-
minium m'etal, the question of decontrol of 
aluminium in the context of emerging sur-
plus has been receiving the attention of the 
Government for some time. 

Setting up an Electrolytic Manganes 
Meta' ProJect In Sundergarh District of 

Oris a 

354. SHRI HARIHAR SOREN: 
SHRI SRIBALLA V PANI-

GRAHl: 

Will the Minister of STEEL AND MINES 
be pleased to state: 

(a) whether there is any proposal to set 
up an Electrolytic Manganese metal project 
at Baraigarh in Sundergarh district, Orissa; 

(b) whetherGovernment is likely to give 
clearance to the project soon; 

(c) if so, the details of the site selected 
for the project; and 

(d) the capacity and the estimated cost 
of the project? 

THE MINISTER OF STEEL AND 
MINES (SHRI M. L. FOTEDAR) : (a) No. Sir. 

(b) to (d). Do not arise. 

Proposal to set up Second St I Plant 
In Oris a 

355. SHRI HARIHAR SOREN: 
SHRI SRIBALLAV PANI· 

GRAHl: 
Will the Minister of STeEL AND MINES 

be pleased to state: 

(8) whether Government have recently 
considered the proposal to set up the second 
s eel plant in Or:issa· 

) if so. thes' eseiected 10rthe project ; 
and 

(c) the steps taken to implement and 
e)(pedite the project? 

THE MI JSTER OF STEEL AND 
MINES (SHRI M.L FOTEDAR): (a) No, Sir. 

(b) and (c). Do not arise. 

Body for Primary an S condary 
School 

. 
356. DR. C.P. THAKUR; Will the Min~ 

ister of HUMAN RESOURCE DEVElOP#-
MENT be p>leased 0 state: 

(a) whetherGovernment propose to set 
up a body like University Grants Com mis-
sion for improvement of primary and secon-
dary education; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION A D 
CULTURE IN THE MINISTRY OF HUMA, 
RESOURCE DEVELOPMENT (SHRi L.P. 
SHAH I): (a) No, Sir. 

(b) Do not arise. 

Implem nt tion of REP I Punj 

357. SHAt KAMA CHAUDHRY: Will 
the Minister of AGRICU TURE be pleas d 
to stat : 

(a) whether Government hay rovid d 
as istance to Punjab in cash r in th form or 
foodgrain under the National l3ur I Em-
ployment Programme; 
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(b) if so, the details thereof; 

(c) whether Government have verified 
that the foodgrains or cash given to Punjab 
Government have actually been distributed 
to agricultural labourers; 

(d) if so, the results thereof; 

(e) whether any misuse in utilising the 
assistance was noticed; and 

(f) if so, the details thereof and the 
remedial measures taken in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHAI JANARDHANA P00JARY): 
(a) and (b). For 1988-89, the State of Punjab 
was allocated Rs. 446.00 lakhs of cash 
(central share) and 3660 Metric Tonnes of 
foodgrains worth Rs. 60.021akhs worked out 
at a subsidised rates. Out of this, the cash 
component of Rs. 154.54 lakhs :' nd 1830 
Metric tonnes of foodgrains worth As . 30.01 
lakh (valued at subsidised rates) were re-
leased to the state as first instalment in the 
first week of April, 1988. Punjab, however, 
declined to take the del:very of foodgrains 
allocated to it on the plea that they had a lot 
of surplus stocks left overfrom the preceding 
year. The state made out a case that the 
stocks were so much that unless consumed 
quickly, the foodgra ins would become unfit 
for human consumption . Punjab's request 
for cancellation of the foodgrains allocation 
for the year 1988-89 was accepted. The 
state was also allowed to transfer the excess 
stocks, over & above the requirements of 
19B8:89, to be Punjab Distribution system at 
a price equal to the issue price of Food 
Corpn. of India. The cash recovery so made 
wa to be treated as addl. central cash 
allocation for the year to be m tched by the 
stat governm nt as per pr scribed formula . 
Subsequently an amount of As. 279.35 
lakhs w re Iso released to the s te gave. j -

ment during the current year as central 
assistance. 

(c) to (f): The resources made available 
under the National Rural Employment Pro-
gramme (NREP) along with the State share 
equivalent to the cash contribution of the 
Government of India is required to be spent 
under NREP as per prescribed guidelines. 
Government of India have received no 
complaint regarding either the non-utilisa-
tion or the misutilisation of resources made 
available to Punjab. According to the report 
furnished by the State, the State had utilised 
about 70% of the resourCGS made available 
to it till January, 1989. 

French President's Visit to India 

358. SHRI DHARAM PAL SINGH 
MALIK: 

SHRI PRAKASH CHANDRA: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the President of France 
visited India in the month of February, 1989 ' 

(b) if so, the outcome of the talks held 
with him; 

(c) whether any agreement has also 
been signed during his visit; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWARY): (a) Yes, Sir. 

(b) Extensive talks were held an inter-
national and bilateral matters of interest. 
This high level dialogue between the two 
sides is expected to impart a new dynam ism 
to Indo-French exchanges in var'ous sectors 
and to a better understanding of e ch others' 
position on int rnational isslle ~ of impo -




